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‘Act No. XLII.of 1948

[ Passkp By rEB DoMiNioN LEGISLATURE | >

(Received the assent of the Govgrnor General on the 3rd September 1948)

An Act further to amend the Indian Merchant Shipping Act, 1923

IWHEREAS it is. expedient ffirther to amend the Indian Merchant -Shipping:
Act, 1928 (XIXI of 1923Y for the purpose hereinafter appearing;

It is hereby enacted as follows:—
1, Short title.—This Act fmay be called the Indian Merchant
(Amendment) Act, 1948. |
2. Amendment of section 306, Act XXI of 1923.—1In clause (b)’of sub-section-

(14), of section 206 of the Ipdian Merchant Shipping Act, 1928 (XXI of 1928),.
for the words “‘five years” jthe words ‘‘three years’ shall be substituted.

Shipping:

Price anna 1. 07 13d.

GIPD--81-~-59%7 M of Taw-—21.4.49-—4,600



